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Sir/ Madam, � -s.?J � ..... ��;1·C. 

SUB: 

.....__\: � �---,., ,\� 
CONSUMER AFFAIRS - CONSUMER PROTECTION ACT,��

--

Request of the Ex.Officio Secretary to Government, Andhra 

Pradesh Secretariat, to display the Notification with regard to 

calling for applications to fill up the vacant posts of Members 

(Judicial) in Andhra Pradesh State Commission in the State of 

Andhra Pradesh, in the Official Website of your High Court -

Regarding. 

REF: Letters dated 16.03.2021 of the Ex.Officio Secretary to 

Government, Andhra Pradesh Secretariat. 

-oOo-

I am to state that the Ex.Officio Secretary to Government, Andhra 

Pradesh Secretariat, while forwarding the Notification calling for applications to 

fill up the vacant posts of Member (Judicial) in the Andhra Pradesh State 

Commission requesting the High Court of Andhra Pradesh to address a letter to 

the Registrars of High Courts in the Country for display the said Notification in 

their Official Website. 

I am, therefore, directed, to request you to direct the concerned to 

display the said Notification in your High Court Official Website wide publicity. 

To 

Yours sincerely, 

Z. j', .. /', �--···- -1·.'J.>A. 

1. The Registrar General, High Court of Allahabad,

REGISTRAR GENERAL 

2. The Registrar General, High Court of Telangana at Hyderabad.
3. The Registrar General, Gauhati High Court at Gauhati.
4. The Registrar General, High Court of Bombay, Mumbai.
5. The Registrar General, High Court of Calcutta.
6. The Registrar General, High Court of Chattisgarth, Bilaspur.
7. The Registrar General, High Court of Delhi, New Delhi.
8. The Registrar General, High Court of Gujarat at Sola, Ahmedabad.
9. The Registrar General, High Court of Himachal Pradesh, Simla.



10. The Registrar General, High Court of Jammu & Kashmir, Jammu.
11. The Registrar General, High Court of Karnataka at Bangalore.
12. The Registrar General, High Court of Kerala, Earnakulam.
13. The Registrar General, High Court of Madras, Chennai.
14. The Registrar General, High Court of Madhya Pradesh, Jabalpur.
15. The Registrar General, High Court of Orissa, Cuttack.

16. The Registrar General, High Court of Judicature at Patna.
17. The Registrar General, High Court of Punjab & Haryana, Chandigarh.
18. The Registrar General, High Court of Rajasthan, Jodhpur.

19. The Registrar General, High Court of Sikkim, Gangtok.

20. The Registrar General, High Court of Uttaranchal, Nainital.
21. The Registrar General, High Court of Manipur, Imphal.
22. The Registrar General, High Court of Meghalaya, Shillong.

23. The Registrar General, High Court of Tripura, Agartala.
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From 

COVERNMENT OF ANDHRA PRADl�SH 
Consumer Affairs, Food & Civil Supplies Department, 

5 th Block, 1 st floor, A.P Secretariat, Amoravathi

Dt. 16/03/,2.921 

�x.OITicio SccrcLary lo Government,
/\. [) Sccrclarial. 
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The Regislrar General, 
High Court of A,P 
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Sub:- Consumer Affairs - Consumer Protection Act, 2019 - Notification 
calling for applications lo fill up the vacant posts of Members' 
(Judicial) in A.P Stale Commission - Display of notification in 
the official website of A.P High Court as well as forwarding of the 
srucl nolificalion to the Registrars of High Courts in the Country 
for display in tbcir official websites - Request - Reg. 

Rd:- Mimi Les of' the meeting of the Selection Committee clt. 15.3.2021. 
*·A-*

I am to state that. the Selection Committee consisting of Hon'olc Sri J,.L,-;Licc­
,.loymalya Bagchi, Judge, High Court of A.P as Chairperson, Sccrctar:/ Lu 
Covcrnrncnt, Consumer Affairs,, Government of A.P and Secretary in-charge, Lt'.V 
(Legal J\ffairs) Department Govt.. o[ A.P as Members in the meeting held n:: 
l �.J.2021 at 4.30 P.M in High Court premises approved the notification calli;:1g l'c.:,r 
�1pplicalions lo fill up the vacant. posts of Members (Judicial) in A.P ?,ti.ttr:: 
Commission and fixed the last dale for receipt of applicnLions from I.he eligible 
c.-rndiclc.1Lcs as 06.04.2021. ln lhc said meeting it is also decided lo display the ::,a.id 

notii'ication in the official websiLc of High Courl or A.P and also forward the same Lo 
Llw l�cgislrars or olhcr High Courts in the Country for display in their offici:.\! 
wchsit.cs. 1 an, enclosing herewith the notification copy for display in the offi;; i _,; 
we i)�;i Le of High Cou n ancl for addressing a letter to the Registrars of High Courl.t, in 
the Counlry requesting for display in their official websites. 

l_ therefore request the Registrar, High Court of A.P t.o direct the concerned Lo 
display Lhc notification enclosed herewith in the official website of the High Ccnn·t c,,/' 
J\Y and also forward the copy of the said notification to the Registrars of ether Ei.�,li
Cou rls in the Country requesting them to display in their official website. 

· · 

E11cls: Nolificnlions lo [ill up the vacw,L 
Pu:-;ls of Members UudiciaJ)in A.P 
SL;1Lc Commission. 

Your�, frtithfu!ly, 

/4 1bl>,�J.

E.O SECY. TO GOVI•:r�NNiENT,
) C.. Ex-Officio S[!Cretciry to Goverr;mcnt O ( Consumer ,\ff airs. Foo,:! 8, Civil Supplic3 Dept.,

Government of Andhra Pradesh 
· A.P. SQr.reiariat, Vclz.gapudi, Amaravathi.
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GOVERNMENT OF ANDHRA PRADESH 
Consumer Affairs, Food & Civil Supplies Department, 

/\.P Sccrclarial, Velagapudi, Amaravati 
Date: 17-03-2021 

NOTIFICATION 

Roe.No. 1 /SC-,JM /Sccll/CS-11 Dcpl/202 l dalcd 17-03-2021

Sub: Consumer Affairs - Consumer Protection Aet, 2019 - Inviting 
applications Lo fill up 2 (two) posts of Members (Judicial) (including 
lhe vacancy arising w.c.f 25.8.2021) in A.P. State Commission, 
Vijayawada - Reg. 

Ref:- 1. Consumer Protection Act, 2019. (No. 35 of 2019). 
2. The Gazette of India (Extraordinary) Part II - Section I

Ministry of Consumer Affairs, Food and Public Distribution
(Department of Consumer Affairs, New Delhi) Notification G.S.R 
No.452 (E) dt.15.7.2020. 

3. G.O. Ms. No. 17 Consumer Affairs, Food & Civil Supplies
(CS-II) Deparlmenl, Govt. of A.P, Ol. 19.10.2020.

4. Resolutions of Lhe Sclcclion Commillec conslilutecl under Rule
6 ( 1) of Consumer Protection (Qualification ... ) Rules, 2020,
Dalcd 15.03.2021.

*** 

/\ppliculions in duplicate are invited from the qualified and eligible 
applicanls Lo fill up Lhc 2 (two) posts of Members (Judicial) (including 
Lhc vacancy arising w.c.f 25.8.2021) in A.P Stale Commission under 
sections 42 lo 44 or Lhe Consumer Protection Act, 2019. The applicants age 
should be above 40 years and below 65 years and should possess an 
experience of at least 10 years as Presiding Officer of a District Court or of 
any Tribunal at equivalent level or combined service as such in a District 
Courl and a Tribunal. 

The candidalcs who arc presently vvorking as Presiding Officer in a 
Dislricl Courl / Tribunal shall submit their applicalions lhrough proper 
channel. 

Term of Office: 

!£very Mem bcr of Lhc Slale Commission shall hold office for a term of 
4 (four years) or up to the age of 65 (sixty five) years, whichever is earlier 
,111cl shall be eligible for reappointment for another term of four years 
su b_jccl lo lhe age limi L of six Ly five years, ancl such reappointment is made 
011 Lhc busis or lhc recommendation or the Selection Committee. 



Pay l'115 Allo,vances: C.P {Sala�lowanc�_s .. (Model Rules 2020) 

.� 

A Member of the State Commission shall receive a pay equivalent tp 
the pay at minimum of the scale of pay of an Additional Secretary of the 
State Government and other allowances as are admissible to such officer. 
The pay of a Member, who is in receipt of any pension shall be reduced by 
the gross a�_ount of pension drawn by him. There shall be an annu�l
upy.rard rev1s1on of the pay of a Member at the rate of 3%. Every St:a�e 
Commission Member shall be entitled to House Rent Allowance, Transpo1t
Allowance, Leave, Leave Travel Concession, Medical Treatment and Hospital 
facilities as. per the .provisions applicable to Group 'A' Government 
Servants in the State GoVernrnent. 

The appli<;:ant for the above posts are requested to submil 1.Hc 
applications in duplicate in prescribed Format only along with the copicis 
of all testimonials attested by a Gazetted Officer and send them to the Ex­

Officio · Secretan1 to Government, Consumer /\ff airs, Food and Civil Supplies
Department, St11 ·Block, 1st Floor, A.P Secretariat, Velaqapucli, Amarava.k
The applications should reach this Department on or before 06-04-2021 by

5. 00 P.M. Incomplete or defective applications not accompanied \,vi lh
attested copies of all testimonials and the applications received after lhe
due date will not be considered on any ground, including postal delay.

Procedure for selection of applicants to the post of Members: 

After scrutiny or the applications received, short listed applicants will 
be called for interview. No travelling allowance or any olher expenses will 
be paid to the applicants. 

· Call letters .will be sent to the short listed applicants for the interview
a·nd venue in advance al the appropriate time. The Government reserves Lile 
right either to postpone or cancel this 110Uricr11-ion nt any point of time 
with01..1t assigning any reason. 

The Selection Committee shall, on the b8sis of the assessment mc-1cle 
by it in the interview and after satisfying the eligibility criteria and aflu 
taking into account the suitability, record of past performance, integrity a11cl 
adjudicatory experience , will recommend a panel of names of applicants fo)r 
appointment as Members from amongst the applicants in the order of mcfit 
for approval to the State Govcrnmenl und for issuance of appoinLmcnl 
orders to the selected applicants. 

� 
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' The application:::; will be summarily rejected without intimation, if the 
applicant fails Lo comply with any of the above instructions. For format of 
application and other details, visit our web site 
I !!.!l'.

_-
_f_L_ www. apcivi lsu pp! ics.gov. in. 

To 

� 1�>121 

EX.OFFICIO SECRETARY TO GOVERNMENT 

[x-Officio Secretary to Government 

Consumer Affairs, Food & Civil Supplies Dept., 

Government of Andhra Pradesh 

· A.P. Secretariat, Velagapudi, _Amaravathi.

I. The Registrar General, High Court of A.P with a request to display in the
Notice Board/Website of High Court, Subordinate Courts & Tribunals.

2. The Ex-Officio Secretary to Government, Consumer Affairs,
Food & Civil Supplies Department, A.P. Secretariat, Velagapudi

3. The Secretary, Law Department, A.P. Secretariat, Velagapudi
Ll. Website or all High Courts in the Country(*)
S. All the District Collectors in the Stale of A.P.
()_ The Rcgistrur, A.P.S.C.D.RC, Vijayawada.
7. All the Dist1·icl Courts in lhe Stale of A.P.
8. /\II the District Commissions in the State of A.P.
Sl. The Registrar, A.P. Lokayuktha,
I 0. The Ex-Officio Joint Secretary to Government, Consumer Affairs,

Food & Civil Supplies Department, A.P. Secretariat, Vijayawada 

(''') With 0. request lo display the notification in their respective Notice Boards 
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FORMAT 

FORMAT OF APPLICATION REQUIRED TO BE FURNISHED. 

(IN DUPLICATE) BY THE APPLICANTS· 

Application for the post of Member (Judicial) in 

A.P State Commission, Vijayawada

Roe.No. 1 /SC-JM/Sectt./CS.II/2021 dt. 17-03-2021 

(a) Name in Cull

4 

(In BLOCK LETT�RS)

(b) Falher/Husband's name: ____________ .

(c ) Sex : Male / Female/Transgender 

Please affix 

your recent 
photograph 
attested by a 

Gazetted Officer 

(d ) Dale or birlh &, age: ____________ _ 

(Attested copy of Date of birth certificate to be enclosed) 

(e) Address ____ _
\Vilh lclephone/ mobile number, __________ _
e-mail, ir any, --·-----

(11 Perrnanenl address : (Proof to be enclosed) 

(g) �ducalional & proressional qualification (Graduation onwards):

Sl.N 

2 

4 

5 

Proofs to be enclosed)

0. 

.. -- -

--

--

-· ·--

Academic achievemenls 

(Degree onwards) 

Specializalion University Year of 

·passmg
-

7 
i 

I 

' 0 - __ , N-•••-•- • ··-- ••• - -··--·-••••-•--•· --------• __ _. ..... 
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(h) Experience of at least l O years as Presiding Officer of a District Co t.tr!./Tribt.inal at equivalent level or combineci service as such in the Dislrictcour.t/ Tribunal. (Proofs to be enclosed)
-·Sl.No I Post held- Details of places Period 

.. worked (from -to) 

-----·- -------·-····-····-------------

--· 

·-

---

-- ---Nature of, N/,r){l 
----

--------- .. 

. .  

L---- ----�-
----

_·3 1---��l 
- ------1
.. -····-·1 
-------; 

L.....----··-

I 

I 
------- .. +-·-· 

_ _J ______ ---··· 

Enclose copies of 5 judgements covering Commercial Law or any mattr-­touching Consumer affairs/Public administration in Lhe last 10 years. I
(i) Status of health:. (Medical certificate not below the rank ofAsst. Civil Surgeon to be enclosed)
U) Any other accomplishmenls/ii1formc1.tion, the canc\ich.Lc may like t.ofurnish (Proof to be enclosed)

Place: Date: Si 0nature 
t-, ------·-······-··· (Name) 

Note: Incomplete or defective applications and applications �ot accompanied with attested copies of all testimonials attested byl aGazetted officer and the applications received after the due date ""'!ill not be considered on any ground including postal delay and will 1besummarily rejected. 


